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to agriculturists, small industries, in-
creaSe In employment and imp lemen-
tRtion of differential interest-rate-
schemes; and 

(b) what are the findings of the re-
Ilorts and what steps have Govern-
nlf'nt planned to implement the 
recommendations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAIH~DIA): (a) and 
(b). The Reserve Bank have asked 
the banks to report on a quarterly 
basi~ qualitative and quantitatIve as-
se~sment of the progress in imple-
mepting the recommendations of the 
fiv(' Working Groups set up in 1978 
on Agricultural Credit, Differential 
Rate- of Interest Scheme, Role of 
ban k~ in promoting Employmf'nt, 
Small Scale Industries and the pro-
blem;;; of sick units. 

'These repo'~tc: jndic3V~ that by and 
large the implementation of' these 
recommendations is progressing 
~atj~factorily Besides reporting isslle 
of j'1structions for simplifications of 
fOl ms and lending procedures in res-
pect of farmers. artisans craftsman, 
cott~ ge and sman industries m im-
prove the facilitv of credit and to 
secure sp€'~dy disposal of 1('an appli-
cations, the banks have also reported 
incfeased flow of credit to the deRi-
gnatsd sectors Thus. in September. 
197D. the total priority sector ad-
vances of public sector banks account-
ed fOf 33 5 per cent of theIr aggre-
~atc credit, agriculture accounting 
for J 4.8 per cent 'Of the total credit 
as ngainst 13 3 per cent in Decem1:Jer 
197e. The proportion of advances 
under the scheme of Differential Rate 
of Interest Scheme has been increas-
ed from 0.62 per cent to 0.83 per cent 
OV(,r this period The share of Sche-
dulf'd Cac::tes and Scheduled Tribes in 
thE:' advances under the Scheme wa~ 
40 5 per cent. In the sphere of em-
ployment promotion also, the banks 
bavp reported financing six additional 
borrowers in the priority sectors, PE"f 
bl'anch per month as against the sf i-
pulated objective of at least two. 

W1itten A nBWers 

The Reserve Bank review the 
I assessment reports received, from all 

the banks and pursue with the banks 
the qualitative and qualltitative im-
plementation of the recommendations 
of the Working Groups. 

cotton Exports 

1460 SHRIMATJ GEETA MUKH-
ERJEE: Will the Minister of COM-
MERCE AND CIVIL gUPPLIES be 
pleased to state; 

(a) whether Gover"1~el'\t are having 
second thoughts on the entire question 
of cotton exports: and 

Ct) if so, the details and reasons 
thf>refor? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND l\~INES (SHRI PRANAB MUK-
HERJEF) . (a) 30vernnlent haV'e 
al1o\\yed export of 50,000 bales of staple 
cotton. excludIng extra long c:;taplc 
varietie.:; durinr 1980 

(1]) Doec; not arise. 
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Income-Tax Payers abOve Rupees one 
lakh In Gujarat 

1462. SHRI SOMJIBHAI DAMOR: 
WIll the MinIster of FINANCE be 
pleased to lay a statement showing: 

(a) how many income-tax payers 
above Rupees one lakh are in GUJa-
rat; 

(b) how much amount is 
as du~s and interest against 
separately, and 

pending 
them. 

(c) what amount Government waiv-
ed against dues and interest separate-
ly with reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SimI 
JAGANNA'TIH' PAHADIA): (a) As 
of 31-12-79 there were 3.976 current 
assessments with income above Rs. 1 
lakh in the Commissioners' charges 
in Gujarat for disposal during the 
year Such assessments, by and 
large, correspond to the number of 
taxpayers. 

(b) The requisite information is 
not readily available and the coUect-
tion of such information would in-
volve considerable time and labour. 
If the Hon'ble Member desires to 
have information in any particular 
case. the same can be collected and 
furnished. However, the total de-
mand outstanding as on 31-12-79 in 
Gujarat charges was as under: 

'Tax in arrears' Rs. 35.58 crot'es 
Oemands cf'eated 
but not fallen due 
for collection Rs. 25.15 Crores 

(C) The required information is 
n'Ot readily available. However, the 
total amount of tax including interest 
written off as irrecoverable during 
the year 1978-79 in Commissioners' 
charges of GUjarat was Rs. 1.65 crores 
due to various reasons, S'Ome of which 
are as under: ,; 

1. assessees having diect leaving 
behind no assets; 

2. assessee companies having gone 
Into liquidation; 

3. assessees who are alive but 
have not attachable assets; 

4. assessees being untraceable; 

5. assessees having left the coun-
try without leaving any assets; 

6 amount written off as a result 
of settlement with assessees; and -

7. amount being petty etc. 

Proposal to Open Super Bazars lD 
Remete Areas 

1463. SHRI CHHITUBHAI GAMIT: 
Will the Minister of COMMERCE 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) whether there is any proposal 
under the consideration of Government 
to open Super Bazars in remote areas 
to make day-to-day consumer goods 
easily available in those areas; 

(b) whether in some States such 
Super Bazars are functioning in re-
mote areas; and 

(c) if so, the number and names of 
such States? 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STE¥L 
AND MINES (SHRI PRANAB MU .. 
KHERJEE): (a) No, Sir. The scheme 
for opening Cooperative Super Bazars 




